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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH AT PUNE
Original Application No. 63/2023(WZ)
[Earlier Original Application No.105/2022 (PB)]-L.P.

Arif Nawaz M.M. Iraqi ... Applicant
v/s
State of Maharashtra & Ors. ... Respondents

Affidavit in Reply on behalf of the Respondent No. 2- MPCB in
compliance of the Order dated 28/7/2023 passed by this Hon’ble
Tribunal.

I, Ravindra Andhale, Age 55 years, Occupation-Service, the
Regional Officer of the Maharashtra Pollution Control Board at
Thane, having my office at 5th Floor, Office Complex Building,
Near Mulund Check Naka, Wagle Estate, Thane-400 604, do hereby

state on solemn affirmation as under:-

(1) Iam filing this Affidavit in Reply in compliance of the Order
dated 28/7/2023 passed by this Hon’ble Tribunal, wherein,
the Hon’ble NGT directed the Respondent Board to bring on
record as to what actions have been taken against the Thane
Muniéipal Corporation (TMC) for not set up STP in Diva area
and also directed to bring on record all the facts after issuance
of Proposed directions vide letter dtd.25/11/2022 by the
Respondent Board to the Thane Municipal Corporation.
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(2)  Isay and submit that in order to verify the compliance of the
proposed directions issued by the Respondent Board vide
letter dtd.25/11/2022, the officials of the Respondent Board at

Thane visited the area on 17/8/2023 and observed as follows:-

Sr. No. Direction issued Observations
1 STP at Mumbra: Out of 4 | 1. During visit, All 04 no of

No. of SBR, 2 SBR were Sequential batch reactors

found not in| operation due (SBRs) were in operation.
to inadequate inflow of|2. As per records presented by
sewage as the connection of TMC representative, inflow
household sewer line to to STP was 30-32 MLD (STP
STP is incomplete and is capacity: 32 MLD).

under progress since 2019 | 3. TMC representative
informed that 100% drainage

house connection work of

Mumbra is in progress & will
be completed by March, 2024
2 As per directions issued by | 1. TMC has not installed
CPCB vide dtd. 07.08.2020 OCEMS to Mumbra STP.

TMC not installed OCEMS | 2. TMC in their reply, has
to Mumbra STP submitted that OCEMS will

be installed as per fund

availability.

3 Bank Guarantee as per | TMC has not submitted Bank

existing consent to operate | Guarantee (BG) as per existing

55 - ‘ of STPs is not submitted by | consent to operate.
Dist. Thane {M.5)

u“q"‘”'?-lﬁisyu . TMC.
Dey D¢ 24 7 !

2
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TMC in their reply, has
requested to give exemption for

submission of BG.

4 TMC has not provided any | During visit, It is observed that
treatment  system  for | TMC has installed 3 KLD

leachate/slurry  generated treatment system for the
from processing plant of 10 treatment of leachate / slurry
TMD Bio-composting plant generated from 10 KLD Bio-

of Kausa. composting plant of Kausa.

Said treatment system found in

operation.

5 Y'ou have not provided Bio- During visit, 2 no. 5 TPD Bio-

methanization plant of 10 composting plant found in
- TPD at Kausa Bio operation.

composting plant site,

Bio-methanization plant is not

installed at Kausa site.

6 Diva & Mumbra dry waste During  visit, Dry  waste
piocessing plants were not processing plants at Diva &

in operation during visit. Mumbra  were found in

,L ‘ ‘ ‘Loperation. J

SULATA V. 30504

Bist.Thane (s e = .
Ragn. o, zfg,f;’, A copy of the visit report dtd.17/8/2023 is enclosed herewith and
Y D9.24209/302
- marked as an Annexure-‘P’,

(3) I say and submit that as informed by the Thane Municipal
Corporation, the Sewage generation in Diva area is 32 MLD.

TMC has proposed 05 No. STPs of 106 MLD capacity for
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Diva, Shil
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area. DPR prepared,

however actual

commencement work of STPs installation is not yet started.

I say and su

assessed by tl

ibmit that the Environmental compensation is

1€ Respondent Board by following guidelines of

CPCB, prepared in compliance of the Order passed by the
Hon’ble National Green Tribunal (NGT), Principal Bench in

the matter of
Paryavaran S

Ors., A copy

OA No. 593/2017 (WP (CIVIL) No. 375/2012,
uraksha Samiti & Anr. Vs. Union of India &

of Environmental Compensation calculation is

enclosed as Annexure-‘II’

I 'say and submit that the Respondent Board has issued a letter
dated 21.09.2023 to the Respondent-TMC to deposit the

Environment Compensation of Rs. 102.437/- Cr. A copy of

the letter dated 21.09.2023 is enclosed herewith and marked

as an Annexure-‘IIT’

Solemnly affirmed on this 21 day of September, 2023 at Thane.

I know the Affiant, For and on behalf of Maharashtra

Pollution Control Board i.e.
Respondent No.2,
Advocate foif R ;Sondent B ¢ ( Ravindra Andhale)
Y ED Regional Officer —

SUJATA V.
ADVOCATER
101/102, Visher T, $tation Road,

mlaai= FARIN T ~ 300 GO
Kalwa (W), Thane-400 €05,

NOTED & REGIFTERED
s vo. $203€[077
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MAHARASHTRA POLLUTION CONTROL BOARD

o Sub Regional Office, Thane-l
e Office Complex Bldg.,
8 W 5" Floor, Wagle Estate,
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Thane - 400604
Email - srothane1@mpcb.gov.in
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POLLUTION CONTROL BOARD
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Site visit photographs

Mumbra STP




Kausa Bio-Composting pl

Leachate Treatment syste

ant




Diva Dry waste facility




Mumbra Dry was

te facility




|Totgl Sewa e Generation in MLD 32
Instplled Treatment Capacity in MLD 0
rtional Capacity in MLD 0
in Treatment Capacity 32
ate of Directions issued by NGT in 0.A.593/2017 01-04-2020
Date of calculation of EC 10-08-2023
No. of Days violation 1226
Capital Cost factor 175
Calculated EC (capital cost component for STRs) in
Lacs Rs. (A1) 560
Capital cost factor for coneyance facility 55.5
Calculated EC (capital cost component for
Conveyance System) in Lacs. Rs.(AZ) 1776

Calculated EC (Total capital cost component)

Lacs Rs.(A=A1+A2)
Min

Max

Minimum values of EC (O&M Cost Component) '

Lacs Rs./day 1226
[Maximum values of EC (0&M Cost CempnnTnt’:

Lacs Rs./day 12260
Calculated O & M Cost 7846.4
Marginal Cost of Environmental gxternality in Rs. L
Up to 200 MLD-75

201-500 MLD-85

501 & Above 90
Calcutated Env. Externalaity in Lacs 29.424
Min 61.3
Max
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Tel : 25802272

Regional Office, Thane

Fax : 25805398 MARARASHTRA 5" Floor, Office Complex Bldg.,
—— Near Mulund Check Naka
: o ,
Wi"t ke wegy Wagale Estate,
W ebsite : http//mpcb. gov.in/ N Thane-400 604
ail Id: rothane@mpcb.gov.in
Lo MPCB/ROT- 39 Date:- 21 |9 |27
To,

The City Engineer,
Thane Municipal Corporation,
Panchpakhadi, Thane(W)

Sub: - To deposit Environmental Compensation.

Ref: - Hon'ble NGT Order dated 28.07.2023 in OA No. 63/2023 (WZ).

Arif Nawaz M.M. Iraqi has filed an Original Application bearing No. 63/2023 (WZ)
before the Hon’ble NGT against the untreated sewage discharge in water bodies in
Mumbra and Diva area.

In the aforesaid matter, the Hon’ble NGT vide order dated 28.07.2023 has directed
the board to calculate the Environmental Compensation for not setting up Sewage
Treatment Plant in Diva area.

In compliance of the Order dated 28.07.2023 and as per Environmental
compensation worked out, and you are directed to deposit an amount of Rs- 102.437/-
Cr (Rupees One Hundred Two crore Forty Three lakhs and Seventy Thousand only)
towards the damage already caused to the environment and recovery of environment
compensation as per ‘Polluter’s Pay Principle’ to the Maharashtra Pollution Control Board
within a period of 15 days from the date of receipt of this letter, failing which, the Board
will have no option than to initiate appropriate legal action against you, which please note.

This is issued with the approva competent authorities of the Board.

D.A. — As above

(Ravindra Andhale)
Regional Officer, Thane

Copy submitted to :-
1. Assistant Secretary (Technic £-Mumbai- for information.
2. Law Officer, MPCB, Mumbai- for information.




